
Appointment of OmcialS in Otvn 
DefeJlce 

2659. SHRI SURAJ BHAN: Will the 
Minister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether it is a fact that some 
paid. pcl6ts Of Deputy Controllers and 
Deputy Directors in Civil Defence 
have been authorised by the Central 
Government; 

(Ib) If sO, utnder what provisions; 

(c) whether it is a fact that officials 
in the Civil Defence are appointed 
against their consent by some States 
in violatIan of Civil Defence Act 1'968; 
and 

(d) If so, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
Yes, Sir. 

(b) Under Rule 8 of the Civil Def-
ence Regulations, 1968. the Central 
Government can declare any appoint-
ment or class of appointments in Ci-
vil DeIence as paid appointments. 

(c) and (d). No, Sir. Under sub 
sectIon ( 1 ) of sectIon 5 of the Civil 
Defence Act, 1968, willingness is en-
visaged only for purpose of appoint-
ment as members of the Civil Defence 
Corps on application made by the per-
sons. Any member so appointed on 
voluntary basis can be appointed to 
such om"e or command in the Corps 

as' ,the Conbollers deem At. Govern ... 
ment servants who are specifically 
deputed for whole flme or part-time 
civil defence duties by the Heads of 
organisations or services concerned 
and officials appointed to paid posts. 
are governed by the conditions of ser-
viCe prescribed. by the state 'Uovern-
ment concerned. 

Setting up 01 Heavy Water Plants 

2660. SHRI R. p. GAEKWAD: Will 
the PRIME MINISTER be pleased t() 
state: 

(a) ,vhether Government have de-
cided to set up two more heavy water 
plants in the country; 

(b) whether the country would be 
self-reliant on th1s front with t'ne 
settIng up Of the proposed plants; and 

(c) if so, the places where the pro-
posed plants are likely to be set up? 

THE PRIME MINISTER (SHRIMA-
TI INDIRA GANDHI): (a) to (c). It 
is proposed to set up more Heavy 
Water Plants in the country in order 
to achIeve eventual self-sufficlency 
in Heavy Water. The exact number 
and location of Heavy Water Plant" to 
be set up during the Plan period 1980- -
85 are yet to be decided. 

H.A.L. to manufacture Short_hop 
Aircraft 

2661. SHRI K. KUNHAMBU: Win 
the Mlnister of DEFENCE be pleased 
to state: 

(a) whether it is a fact t·nat the 
Hindustan AeronautIcs Ltd. bas enter-
ed into collaboration with foreign 
finns for the manufacture of shol't-
hop Aircrafts; and 

(b) if so, the detalls thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI C. 
P. N. SINGH): (a) and (b). Presum-
ably the Honourable Member. by the 
words "Slhort-hop aircrafts" is refer-
ring to a small passenger aircraft to 



m.n the proposed third level f~edet 
air .. ",ices in the country. If 10, 
Hindustan Aeronautics Limited have 
not entered into collaboration for the 
manufacture of such aircrafts with 
any foreign firms. 
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BUs ChassIs 

2663. SHRI T. R. 
Will the Minister of 
pleased to state: 

SHAMANNA: 
INDUSTRY be 

(a) whether has come to the 
notice of Goverrunent that there is. 
considerable difficulty to get chassis 
for providing Ibuses to the growing 
needs and. alS() fOr trne replacement of 
old and unserviceable 'buses fQr the 
Karnataka State Road Transport Cor-
poration; 

(b) whether Government would en-
quire as to why the manufacturer;; are 
not manufacturing more and more 
buses; and 

(c) whether the Central Govern-
men t would take necessary steps t<>' 
arrange for proViding more chassis 
very badly needed by the Karnataka 
State Road Transport Corporati<m? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUST,RY (SHRI 
CHARANJIT CHANANA) : (a) The 
Association of State Road Transport 
Undertaldngs has reported that the 
request of the Karnataka state Road 
Transport Corporation for 5:32 Telco 
chassis and 402 Leyland chassis was 
pending delivery as on 31st March, 
1980, 

(b) and (c) . Government has re-
quested the manufacturers to accord 
due priority to the supply of bus chas-
sis to State Road Transport Underta k-

I • mgs. The manufacturers have been 
req uested to meet the needs of Karna-
taka State Road Transport Corporation 
during the current year in full 




